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CSHRI K.L. MURADIA Vs, U.0.I. & ANR,

This C.LLHP, is in respect of dinterim order

mede in 0WA. No 1624/88, Zs the said 0.A. hes besn dismisse

today, this C.L.P, No.142/88 does not survive and the

contempt notice is hereby dlsota?ged F
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